
HIGH COURT OF DELHI, NEW DELHI 
 
No. 16/Rules/DHC                                                                                         Dated: 07.12.2009 
 

PRACTICE DIRECTION 
 
Hon’ble the Chief Justice has been pleased to issue the following practice directions : 
 

In a Petition filed under Section 9 of the Arbitration & Conciliation 
Act, 1996, it shall be mandatorily mentioned that no other petition on 
the same cause of action has been filed in any other Court. 

 
The Practice Direction will come into force immediately. 
 

By order  
    Sd/- 

   (RAKESH KAPOOR) 
 REGISTRAR GENERAL 


